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(iii) it will take necessary steps tor 
promotion ot marketing acti.l-
tics by way of grant ot equip-
ment, loans and advances to 
fishermen .... d their organiaa-
tions, and 

(iv) it may also undertake foreign 
collaborations for catching, pro. 
cessing and export of fIah, 
manufacture of marine engines. 
trawlers and other lI.hlng 
equipment 

(e) The Corporation may undertake 
fishing operations In the entire 
coastal areas either independently or 
in collaboration with State Govern· 
ments and other parties. 

(d) The authorised capital o! the 
Corporation is Ra. 5 crores and the 
present issued capital Is R,; 00 laths. 
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Election EspeIUH 

*14. Sbri Lablan Chaudhr,: 
Shri Rameshwar Tantia: 
Sbri Illmatolnllr.a: 
Slr.ri Bbanu Prakash SIn,h: 
Sbrl Bald: 
Dr. Ram Manohar Lohia: 
Sbri Ram Sewak Yaday: 
Shrl Kisbeu Patinar.lr.: 
Shrl Vlshr.m Prallld: 
Sbri Nararan Reddy: 
Slr.ri YUhPllI Slnp: 
Sbri Madlau LIma,e, 
Shri Vishwa Nath Pande,: 
Sbrlm.t1 Ramelalari S ..... : 

Will thp Minister of Law be pleased 
to st.te: 

(a) wbether It is a fact that the 
I!:lection Commiasion has fina\i~ pro· 
posals on curbs on election exp(!ns(~s; 

(b) if so, the broad detail. thereof: 

(0) ,,'heth"r bhcsr proposals have 
bt-en accepted by Government; aad 

(d) if not., the reason.~ therefor? 

The MIDIsIe,- of La.. (.. Go S. 
Pathak): (a) and (bl. Yes, Sir; the 
prin·.::ipnl proposals A th~ EJ('ct ion 
Commiuian on election. e~enses 




